BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI.

Original Application No.256 of 2016

Voice of Nature,

Rep. by its President,

Mr. R. Gokulraj,

Thiruvallur District — 602002.

...Applicant
Vs
The Government of Tamil Nadu,
Rep by its Principal Secretary,
Department of Environment & Forests,
Chennai-600 009 & 4 others
...Respondents

INDEX

SI.No DESCRIPTION Page No.

STATUS ON ESTABLISHMENT OF STP IN THE
1 SIDCO INDUSTRIAL ESTATE, KAKKALUR FOR 1-3
THE MANAGEMENT OF SEWAGE GENERATED

FROM THE INDUSTRIES LOCATED IN THE SIDCO
INDUSTRIAL ESTATE, KAKKALUR AND STATUS
ON DISPOSAL OF SEWAGE AND TRADE
EFFLUENT FROM THE INDIVIDUAL INDUSTRIAL
UNITS IN O.A.NO.256 OF 2016.

2. |ANNEXURE -1toV 4-8

Filed by
Thiru. C. Kasirajan,
Advocate, Chennai.
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Tiruvallur Taluk & District, Unit-2 - M/s. Tube Investments of India Ltd Unit: TI
Metal Forming, Plot No. G-80, 81, 82, 89, 90 & 91, SIDCO Industrial Estate,
Kakkalur, Tiruvallur Taluk & District, Unit-3 - M/s. Borgwarner Morse Systems
India Private Limited, Plot No. 78, 79, 92 & 93, SIDCO Industrial Estate,
Kakkalur, Tiruvallur Taluk & District, Unit-4 - M/s. Minda Sai Limited, Plot No. G-
42, SIDCO Industrial Estate, Kakkalur, Tiruvallur Taluk & District, Unit-5: M/s.
Amalgamations Repco Limited (Ring Gear Division), Plot No. 2C & 2D, SIDCO
Industrial Estate, Kakkalur, Tiruvallur Taluk & District.

The Report of analysis of the sewage samples collected from the STP inlet and
outlet of the said 5 units are enclosed as Annexure 1 to 5.

Also the analysis reports of the sewage sample collected from the above
said 5 units are tabulated below:

SI. | Param Unit-1 Unit-2 Unit-3 Unit-4 Unit-5 TNPC
No eters Board
Sewage
Inlet | Outle | Inlet | Outlet | Inlet | Outle | Inlet | Outle | Inlet | Outle | Dischar
of t of of of STP of t of of t of of t of ge
STP STP STP STP STP STP STP STP STP | Standar
ds
1 7.26 | 7.70 | 7.24 | 10.08 | 7.43 | 7.49 | 7.94 | 7.14 | 6.65 | 7.60 5.5 -
9.0
2 2.3 56 216 12 164 24 18 14 136 10 30
mg/I|
3 BOD S 7 128 o 18 7 6 5. 105 3 20
mg/|

Note: ** - Parameter could not be ascertained due to interference during the
analysis.

i) The above analysis report shows that the applicable parameters such as
PH, TSS and BOD for the treated sewage sample collected from the Unit-1 -
M/s. Forte Furniture Products India Private Limited, Plot No. G106-118, SIDCO
Industrial Estate, Kakkalur, Tiruvallur ,_.mE_A & District shows that except TSS the
other applicable parameters such as pH & BOD are within the tolerance limits as
prescribed by TNPCB.

i) The above analysis report shows that the applicable parameters such as
PH, TSS and BOD for the treated sewage sample collected from the Unit-2 -
M/s. Tube Investments of India Ltd Unit: TI Metal Forming, Plot No. G-80, 81, 82,
89, 90 & 91, SIDCO Industrial Estate, Kakkalur, Tiruvallur Taluk & District shows
that except pH the other applicable parameter of TSS is within the tolerance
limits as prescribed by TNPCB.

iii) The above analysis report shows that the applicable parameters such as
pPH, TSS and BOD for the treated sewage sample collected from the units of
Unit-3 - M/s. Borgwarner Morse Systems India Private Limited, Plot No. 78, 78,
92 & 93, SIDCO Industrial Estate, Kakkalur, Tiruvallur Taluk & District,
Unit-4 - M/s. Minda Sai Limited, Plot No. G-42, SIDCO Industrial Estate,
Kakkalur, Tiruvallur Taluk & District & Unit-5 - M/s. Amalgamations Repco Limited
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Unit-1 - M/s, Forte Furniture

Products India Private Limited, L’»
Plot No. G106-118,

: - SIDCO Industrial Estate, Kakkalur
m Tiruvaliur Taluk, :
T Tiruvallur District-602003.

7 g

TAMILNADU POLLUTION CONTROL BOARD
District Environmental Laboratory, Ambattur.
Report of Analysis

ROA No:1064-1065/ 2020-2021
1. Nature and No. of Sample(s)

Dated:09.02.2021
- Twoe Number of Samples

1 2904.202:1

2. Date of Collection

ol Number(s) and Pl e il i s i Untreated

Collection
'KRK 14101 STP Outlet -Treated
DEig"de KRK 13/01 | KRK 14/01
Sl No, Parameters LabNCOde 1064 1065
0.
Unit 1 2
1 |pH 7.26 7.70
2 |Total Suspended Solids mg/| 22 56
3 |BODat27°C for 3 Days mg/| 9 7
’\3\‘, § e /
R
) N o
O b
\\!\
~ Deputy Chief S%ientific Officer
DEL,Ambattur.




Unit-2 - M/s. Tube Investments of
India Ltd Unit: TI Metal Forming,
Plot No. G-80, 81, 82, 89, 90 & 91,

Annexwie I

SIDCO Industrial Estate, Kakkalur,
s X Tiruvallur Taluk,
—_— Tiruvallur District-602003.

|

3

TAMILNADU POLLUTION CONTROL BOARD

District Environmental Laboratory, Ambattur.
Report of Analysis

Dated:09.02.2021
: Two Number of Samples

. 29:01.,2021

ROA No:1068-1069/ 2020-2021
1. Nature and No. of Sample(s)

2. Date of Collection

o Gode Number(s) and Poiftel -« iy orstre ti i o

Collection
“KRK 18/01 STP QOutlet -Treated
DEigOde KRK 17/01 | KRK 18/01
SI.No. Parameters LabNCode 1068 1069
0.
Unit 1 2
T |pH Y24 10.08
2 |Total Suspended Solids mg/l 216 12
3 |BOD at27°C for 3 Days mallids 98

“-Parameter could not be asceratained due to interference during the
analysis

‘oA "U‘ﬂ‘“‘"l :
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Deputy Chief Scientific Officer
DEL Ambattur.
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Unlt-3 M/s Borgwarner Morse
Systems India Private Limited,
Plot No. 78, 79, 92 & 93,

pESIOg ‘| SIDCO Industrual Estate, Kakkalur,
Zfepilt Tiruvallur Taluk,

W Tiruvallur District~602003.
Nl

TAMILNADU POLLUTION CONTROL BOARD
District Environmental Laboratory, Ambattur. s
Report of Analysis :

ROA No:1066-1067/ 2020-2021

Dated:09.02 2021

1. Nature and No. of Sample(s)
2. Date of Collection

3. Code Number(s) and Point of
Collection

- Two Number of Samples

.:28.01.2021

' KRK 15101 STP Inlet -Unireatad

" KRK 16/01 STP Outlet -Treated

DEESOde KRK 15/01 | KRK 16/01
SI.No. Parameters LabNCode 1066 1067
0.
Unit 1 2
1 |pH 7.43 7.49
2 |Total Suspended Solids mg/l 164 24
3 |BOD at27°C for 3 Days mg/l 18 7
)
ol /;\J =
J‘A\/V/‘jvp
SN st TP
uN\'
Deputy Chief Scientific Officer
DEL Ambattur
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Anpexcwe. |\ Unit-4 - M/s. Minda Sai Limited,
‘| Plot No. G-42,

. SIDCO Industrial Estate, Kakkaiur,
T Tiruvallur Taluk, ;
W Tiruvallur District-602003.

N

TAMILNADU POLLUTION CONTROL BOARD

District Environmental Laboratory, Ambattur.
Report of Analysis

. w
ROA No:1070-1071/ 2020-2021 Déted:09.02.2021

1. Nature and No. of Sample(s) : Two Number of Samples

2. Date of Collection : 29.01.2021

e Numhers) and FEREST <k s Lt i
Collection -

'KRK 20/01 STP Outlet -Treated

DEENSOde KRK 19/01 | KRK 20/01
Sl.No. Parameters LabN(;ode 1070 1071
Unit 1 2
T |pH | 7.94 g
2 |Total Suspended Solids mg/| 18 14
| ~ 0
3 |BODat27°C for 3 Days mg/Il 6 5
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Deputy Chief Scientific Officer

@7 A DEL.Ambattur.
A
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TAMILNADU POLLUTION CONTROL BOARD
District Environmental Laboratory, Ambattur.

Unit-5: M/s. Amalgamations Repco
Limited (Ring Gear Division),

Plot No. 2C & 2D, o

SIDCO Industrial Estate, Kakkalur,
Tiruvallur Taluk,

Tiruvallur District-602003.

Report of Analysis

ROA No:1072-1073/ 2020-2021

Dated:09.02.2021

1. Nature and No. of Sample(s)
2. Date of Collection

3. Code Number(s) and Point of
Collection

- Two Number of Samples
0 29.01.2021
: KRK 21/01 STP Inlet -Untreated

: KRK 22/01 STP Outlet -Treated

%

DEESOde KRK 21/01 | KRK 22/01
Sl.No. Parameters LabNCOde 1072 1073
Q.
Unit 1 2
1 |pH 6.65 7.60
2 |Total Suspended Solids mg/l 136 10
3 |BOD at 27°C for 3 Days mg/| 105 3
:*l‘{"‘j&\“u\r
o (xr“ 7
PN
Deputy Chief Stientific Officer
DEL Ambattur,




BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAL.

Original Application No.256 of 2016

Voice of Nature,

Rep. by its President,

Mr. R. Gokulraj,

Thiruvallur District — 602002.
...Applicant

Vs

The Government of Tamil Nadu,

Rep by its Principal Secretary,
Department of Environment & Forests,
Chennai-600 009 & 4 others

...Respondents

STATUS ON ESTABLISHMENT OF STP IN THE
SIDCO INDUSTRIAL ESTATE, KAKKALUR FOR
THE _MANAGEMENT OF SEWAGE GENERATED
FROM_THE INDUSTRIES LOCATED IN THE
SIDCO INDUSTRIAL ESTATE, KAKKALUR AND
STATUS ON DISPOSAL OF SEWAGE AND TRADE

EFFLUENT FROM THE INDIVIDUAL
INDUSTRIAL UNITS IN O.A.NO.256 OF 2016.

AN s O N e

Advocate for Respondent No.TNPCB
Thiru.Kasi Rajan,
Advocate, Chennai.

Date:18.02.2021

Date of hearing on 19.02.2021



